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National Food Budget

+
*20. Shri H. N. Mukerjee:

Shri Indrajit Gupta:
Shri C. C. Desai:
Dr. Kami Singh:
Shri C. Janardhanan:
Shri P. C. Adichan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the centre has prepar-
ed a national food policy and a nati-
onal food budget;

(b) if so, the main features thereof; 
and

(c) the concrete steps being taken 
to implement them?

The Minister of State in the Minis-
try of Food, Agriculture, Community 
Development and Cooperation (Shri 
Annasaheb Shinde): (a) to (c). In the 
context of present food shortage the 
food policy has been one of maximis-
ing procurement and distribution of 
foodgrains obtained through procure-
ment and from imports through ration-
ing and other forms of government 
distribution; keeping the unsocial acti-
vities of foodgrains traders under 
check through a system of licensing; 
restricting the movement of foodgrains

within the country within zonal 
boundaries in an effort to help govern-
ment procurement of foodgrains and 
keeping a check on open market prices 
by isolating the points of heavy 
drawals; ensuring reasonable prices to 
the producers of foodgrains, etc. The 
policy will be reviewed again by Gov-
ernment in the light of the conclusions 
emerging from Chief Ministers' Con-
ference to be held early next month.

A National Food Budget is under 
preparation and will be finalized after 
the Chief Ministers' Conference.

Shri H. N. Mukerjee: Pending the 
implementation of the somewhat 
pompous statement placed by the 
Minister, may I know if any interim 
measures have been adopted by Gov-
ernment or are in the process of being 
adopted to solve such a situation as 
that which has arisen in Bihar where 
impossible conditions appear to pre-
vail at the present time’

Shri Annasahib Shinde: As far as
the hon. Member’s question in regard 
to Bihar is concerned, we are trying 
to see that the largest possible quan-
tities are supplied to Bihar; and dur-
ing the current month we are supply-
ing about 1,78,000 tonnes of foodgrains 
to Bihar. Last month also, quite a 
substantial quantity was supplied to 
Bihar.

An hon. Member: What about
Kerala?

Shri Annasahib Shinde: If Mem-
bers ask State-wise, it will be very 
difficult for me.

Mr. Speaker: He need not answer
that. He need only answer the ques-
tion put.

Shri Annasahib Shinde: The hon
Member Shri H. N. Mukerjee is a verj 
senior Member of this House. I shoulc 
say in all humility that the main ques-
tion relates to a national food budgei 
while the hon. Member is going into 
details in regard to a particular State.
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A ft  f .  K. Deo: He cannot give a
ruling.

Hr. Speaker: Just a minute. I see 
a number of Members rising to put 
questions. I must first call those Mem-
bers who have tabled the questions. 
Hie others may be thinking that they 
will also be called. They will not be 
called now because the Members who 
have tabled the question will have to 
be called first. Kindly excuse me. 
Yesterday also, I saw this. First I 
must give preference to 
the Members who have tabled the 
questions. After that, I may allow the 
others, considering the nature of the 
question and its importance, but not 
now, before I complete the list of the 
Members who have tabled the ques-
tion.

Shri Krishna Kumar Chatter]ee: We
may put supplementary questions.

Mr. Speaker: Yes; but the main 
question must be answered first.

Shri EL N. Mukerjee: The Minister 
chose to go out of his way to suggest 
that we have gone beyond the ambit 
of the question, but really the ques-
tion refers to the implementation of 
the national food policy which I hope 
is at present a potential matter; we 
are having the food policy finalised by 
whatever discussion you are having 
with the Chielf Ministers, but you 
do have a food policy at the present 
moment, and my question which I had 
asked earlier related,, to that. Now, 
my second question would be, what is 
the Government’s intention regarding 
solving the crisis created in a State 
like Kerala where the Central sub-
sidy has been stopped with very dis-
astrous results or in West Bengal 
where the last Government left the 
procurement position in such a disas-
trous predicament that the new Gov-
ernment is finding it very difficult to 
carry on. May I know if the Central 
Government has any plans in this re-
gard in pursuance of theirs oft-repeat- 
ed objective of co-operating with the 
Opposition which has come into the 
picture?

She Minister of Food and Agrlcul- 
t w  (Shri Jagjlvan Earn): At pre
vent, certain allocations are being

made to the various State Govern-
ments which are deficit or where the 
food crops have been affected by 
drought conditions, taking into con-
sideration the requirements of the 
respective States and the availability 
of foodgrains with the Centre, either 
imported or procured internally. We 
are supplying Kerala also every 
month. We try to make supplies to 
Bengal also, and the Bengal Chief 
Minister and the Food Minister are 
coming here tomorrow to discuss de-
tails as to how we can meet the situa-
tion there. We have received com-
munications from the Chief Minister 
of Kerala also; he is also coming here 
and we will go into details and see 
how far we can ease the situation 
there.

Dr. Kami Singh: In the early 
1950s Pandit Nehru told Parliament 
that food self-sufficiency would be 
achieved in this country within the 
next year. Now the President has 
told us that by 1971 food self suffi-
ciency would be achieved. I would 
like to know whether the Govern-
ment have any proposals to take into 
account the ten crore increase in po- 
polution that is projected in the next 
ten year period while fixing target for 
production of adequate food to meet 
their needs and also whether the 
Government have any longrange plan 
to take into account the population of 
100 crores which will be reached by 
the turn of the century so that enough 
food is produced to meet their de-
mands also?

Shri Jagjlvan Ram: The difficulty 
is that the population growth has 
been very rapid and we should attack 
the problem on two fronts: increased 
production of foodgrains and disin-
centives to population growth. Our 
problem will be a perpetual problem 
and therefore the scheme 
of family planning will have 
to  be taken on a big scale. In all 
these schemes w e should have a ne!W 
strategy for agricultural production,



far reeeerch, improved seeds and 
manure end irrigation. TOiere should be 
an awareness in the country that tfe 
will have to increase our food produc-
tion to become self-sufficient as early 
as possible.

«ft Vo mo fw rrd : HWT

3f f t  »rf % i

Mr. Speaker: It is not m my list; it 
is not here.

* ft  ftTW w r o w f :  *  ^  'STR’ TT ^T^TT 

g  f a  s f h t t s  t t  s r ^ f  v h t j t  aft a f a * r  
fipFOT *fsft -&T apt fRfl* ^

?nr $ ?
Shri Annasahib Shinde: This matter 

was referred.

«ft HW y w : *Rft HftW T*T
sr.* v r 5t t  i

•ft V I  VHW  t WW5T
i n  *f?t ^  « tt*w  |  «h; fro% 
p ffa r ffa*r vft f  fa  f & t  % 5jtr 
*?r 3 * r  f ^ t  *r x fa  «rw r *  w *  *rr 

w fc f t  i f  f o n  stt*  i

Mr. Speaker: It is not so; all the 
Ministers do not know Hindi. There 
are arrangements for translation 

Shri Annasahib 8hinde: This
matter was referred to the food-
grains policy committee under Mr. 
Venkatapayya and it recommended 
that the present system of State- 
zone should continue. This was 
again discussed in the Chief Ministers’ 
Conference and they also came to the 
conclusion that the State-zonal system 
should be continued. All these matters 
are always under consideration and 
review. We have a conference of 
Chief Ministers early next month and 
thisl matter will be reviewed again 
in consultation with the Chief Minis-
ters and further policy decisions would 
the be taken.

m * : w s m  
w rrS *  f a  wrrfrir** a *  $ t t  
aft* «fr fcgrfor f tw  wr *rro f  i
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Mr. Speaker: I do not see it; unfor-
tunately) it is not with me. I do not 
know how it is with you and not with 
me.

We are on question No. 20. Your 
name is there?

Shri K. N. Ttwari; Yes, Sir.

t f t f e g f i v f e w :  « p f t  Ifcft Ht % 
srarar t  ^  fc f a  sfN ^N r

I f  ftre r̂ t o  % «r??r ^

^t <nfa*ft ^  r f t  1 fa  %m w f e

Z* nrft I  I OT 3*HT faflFT
#  ^ R c T  tft 3ft %, 3 *  tft

m m x  15 ^  3tt t$- ?, %fa*
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f a n  w  5 R r9 if, farar %  « R n fc r
f a * R  <rt w  «rt a n m  t f f
S W  S R t  ST* TT f*T^r, f a *  S?T T  T O F  

■3* * F 5TT S r f o t f t  f  I

faffpc ?r ^<+i< ^  n i i r  nm
fatTT f s r r  «t t , fs F r  % f a m s f r

f o r r  snrarr m t w  
^•Rtn f a ^ ' T  «f arg^ iro?h«r s i w  «rr
vfh  =^n^f w i  % ftm r
§T  ̂ I 3HRRT f  f a  W T
T O T T  T$ ?f SFTfaPSR I

« f t  W * n h W  T W  :  TTPTntiT W XW  ^  
f t  SPR- fam  I  | f f a  ^

«T3nwf v r  « ft  a r *n f ^ r  ?5T»r f»rppn
^Tf?  ̂ t  *TR̂ T f. fa

3ft f̂tcTT «FT **  % '
f f a ^ m ^ r  %  3PR fa a ffa jr  air# 
^Tf?  ̂ 1 ^  m  $wr yfaT fa  
fa^rw r * f l ^ r  f a  w r t t  w « m
« t t  f v  ssnw r |ft  T f T  1 1 ijpft 
ifW r 1 fra n rc  ^  fa?r f ttf  r£t n w w ? n  
^  | ,  % wr ̂  ^ r i t  *ftr w
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4jPmr ift?R % sr*ff q r  ^%*rr $
W I T  *5V w n r o v  $  t 5PF f t ^ T T

9  vnrFT ^  i?^r ?nwFf q r 
M r  q ^  |  f a  « m  s f o r  * w  srrer 
q>r% % t  q fa  m  sp to  qr? 1 q? 

^ t  c t r i t  *  t i m  |  1

Mr. Speaker: I am told Mr. K. N. 
Tiwary's name is also there. Somehow 
it has been missed here. He may put 
his question.

«ft WIj f tw t i  : qntftq  f̂?»V tft 
% spjfi f a  q a R ? fc  *et qrfsrcft $ > ft f a
fatfRT 3CT?T * t T m  qx facTTT
S ta r  * q  t t  ?pq*frTT * r  qr q $  srq f a q r  
an% *n f a  3 *  qit qqr * t a ? r  «V  a r ft  1 q ^  
*m  fro% *** fafareii q? ^
UTT *??t I  I 9  q *  anq?TT ^ I T  £  f a
q ?  *n *ra T  f a t f f ^ r f e r ^  qsr} aqr 
w  *n?r spt ^ r n r  f t  ^R qr fa  fa r - fa r  
qsqsff q r  q q r t w r  t ^ t t  $  * f f c  f a * n ^ q i t  

q ^  w t  q n r  fq ? r rr  ^ 1%  1 m  
q$ q«ft Star $, qqT cw fasrcf 

«ftqq qnfe *t jrf*ft£tvw % * t i h k  

q x  q?t '‘*T3> fa q T  arr^Tl qT 
q # ?

Shri Annaaahib Shlnde: I quite 
agree with the sentiment of the hon. 
member that the prices of agricultu-
ral” commodities should be based as 
far as possible on the cost of produc-
tion. But as he is aware, working out 
the cost of production figures is a long 
process. Recently we have set up an 
expert committee under the chairman' 
ship of the Chairman of the Agricul-
tural Price Commission to work out 
the cost of cultivation of various 
commodities. («ft %»j% f i w : qrfftrr

*  f a f f R  farrW ft ? ftq  f )

Shri Annaaahib Shlnde: It is a
time-consuming process and it will 
take some time. But the Government 
of India’s  policy has been to  pay- 
remunerative prices to the fanners as

far as possible. The prices which are 
announced from time to time by the 
Government of India are fixed in 
consultation with the Agricultural 
Prices Commission which goes broad-
ly into this aspect. I  quite concede 
that so far a satisfactory arrangement 
has not been worked out. It shall be 
our endeavour to work a satisfactory 
system, so that parity in prices c£ 
industrial and agriculural goods is 
established in the long run.

Shri Umanath: From one of the 
Food Department’s documents, I find 
that some experts committee is going 
into the question of formulating the 
national food budget and the whole 
attempt is to chalk out a programme 
for imports and not to formulate a food 
budget. For preparing the food bud-
get, the whole food resurces must be 
m the hands of the Government. 
After the failure of the Food Corpora-
tion of India, may I know what are 
the main factors as based upon which 
the national food budget is being pre-
pared? Secondly, may I know whe-
ther State-trading in wholesale food* 
grains is one of the items which has 
to be the basis for preparing the 
national food budget?

Shri Annasahfb Shlnde: The food 
budget is prepared on the basis of 
availability otf food in the country as 
well as the possibility of imports from 
outside. But the preparation of a 
Food Budget is faced with a number 
of limitations. I may refer, for the 
information of hon. Members, to 
some of the limitations that are there 
in the preparation of a Food Budget. 
They are:

(i) Reliable estimates of the ac-
tual level of consumption on 
State-wise basis are not avai-
lable.

(ii) Data on movement by road 
on private account from diffe-
rent States are not available.

(iii) Reliable information regard-
ing the extent to which the 
variations in ? e r  capita con-



sumption in different States 
frpm year to year or due to 
difference in levels of per 
capita income and changes 
therein is not available.

Civ) Inter-State variations in 
per capita consumption of 
cereals depends on the ex-
tent to which subsidiary foods 
like potatoes, sweet potatoes 
and tapioca supplement cere-
als intake in the different 
areas.

(v) For preparation of Food 
Budget reliable and timely 
advance estimates of produc-
tion are an essential principal 
requisite.

Shri P. K. Vasudevan Nair: Sir, am 
I to understand that you have exhaus-
ted all the names on the list? There 
are other names also.

Mr. Speaker: Let him answer.

Shri Annasahlb Shinde: Sir, an
expert committee with which the 
Food Secretary, the Agriculture Sec-
retary, the Secretary of the Planning 
Commission and some other eminent 
persons have been associated has pre-
pared a tentative budget. That would 
be discussed at the Chief Ministers’ 
Conference. The Chief Ministers will 
be taken into confidence in regard to 
this. After all, it can be settled only 
with the cooperation of the State Gov-
ernments. Everybody, even the Chief 
Minister of Kerala, would be in a  posi-
tion to have his say. We shall bene-
fit from the advice that the Chief 
Ministers will be giving to us and on 
that basis it may be possible, perhaps, 
to arrive at a satisfactory * arrange-
m ent

Shri R. Umanath: Sir, 1 rise to a 
point of order. H ie second part of my 
question has not been answered, whe-
ther State trading in  wholesale food- 
grains will be one of the factors 
which will be the basis tor a national 
Food Budget
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Shri Aamssirth SUade; X think the 
position of the Government of India 
is very clear in regard to this. H ie 
Food Corporation of India is a public 
sector body.

Shri R. Umanath: It has failed.
I

Shri Annashahlb Shinde: I am not
prepared to concede that it has failed. 
If the State Governments co-operate 
and the necessary co-operation is 
forthcoming from them I am quite 
sure much progress can be made. Al-
ready the Food Corporation of India 
has made substantial progress. I 
concede there are difficulties m the 
way. But as far as the policy appro-
ach is concerned we want to see that 
the Food Corporation of India is real-
ly in a position to play an important 
role in the food trade.

Shri Nath Pai: Mr. Speaker, 1 wish 
that the Ministers do a little more 
home work and in that case the hon. 
Minister would have found that Ques-
tions Nos. 20, 32 and 34 are more or 
less identical and could have been 
taken together. I am sorry that they 
wait for us to request you to take up 
the questions together. I hope in 
future this will not be necessary 
and identical questions will be 
taken together.

Shri Jagjlvan Ram: Why should
the Ministry combine the questions?

*nw *rtf : wpt v :  f i  fafoesft 

v r If, vnr op t Tfipr i

Mr. Speaker, the main question put 
by Shri Hiren Mukerjee relates to the 
preparation of a national food budget 
which presupposes a just, fair and 
equitable distribution of available 
foodgrains and selling them at prices 
which do not vary very much from 
State to State. I do not know how 
far we are from this. The hon. Min*

MABCH M, 1997
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ister of State gave a vague promise, 
like a Rip Van Winkle, that we are in 
the process of thinking. Will they do 
it or will they want it to be precipi-
tated as Shri Gfopalan in a statement 
in Madras has said—I will read it 
out—

“If the Government of India does 
not help the State of Kerala 

(Interruption).
He said, if the Government of India 
does not then the Kerala Govern-
ment—that means if the national food 
budget is not prepared, if the food 
prices are not stabilised through out 
the country—will have to nationalise 
rubber plantations etc. Is the Gov-
ernment of India going to wait for it 
to be precipitated into action or is it 
going to take action timely?

Shri Jagjlvan Ram: I do not know 
how nationalisation of rubber planta-
tions is related to this question.

Mr. Speaker: You need not answer 
that, you need answer only the other 
part of the qutstion.

Shri E. K. Nayanar: We earn foreign 
exchange.

Shri Jyotlrmoy Basu: They will 
sell rubber and get foodgrains for that.

Shri Nath Pai: It is very relevant. 
If the prices of foodgrains are not the 
same in the country...

Mr. Speaker: Rubber plantation has 
nothing to do with this question. Shri 
Gopalan might have said that.

Shri Nath Pal: I agree with Shri 
Madhu Limaye that it is perhaps the 
difficulty of language.

$  % ^  v t f t m  l i f t  nfV
itaRTSVHff . . . ( « * * * * ) . 

*r n r  ^ f * r  a t  a r c  f t  a m p m  
*r$ f f t  a m p ft  ?ft q j r  

v r  sfprr ancr f i w r r  a j f r a f  1 1  
w tt g f a j  1

* f  sftr aft
^  §  WRT fTT̂ T WTfT ft I

Shri Jagjivan Ram: Sir, I am not 
going into the implications of this fan-
tastic proposal of foreign exchange for 
every State. Without examining the 
implications of that preamble I want 
to make it dear that it is no* very 
easy to formulate a national food 
budget. The idea is there. But when 
I go into the details of that, I find that 
it is not so easy or simple to formu-
late a national food budget, in the 
present c o n te x t of our food produc-
tion. We have invited the Chief Minis-
ters of all the States in order to re* 
view the existing food policy and also 
to formulate a new one in which we 
can maximise the production of avail* 
able foodgrains in the country itself 
so that there can 'be, as far as possible, 
equitable distribution throughout the 
country of the available quantity, and 
if these foodgrains are made avail-
able. they may produce some impact 
on the prices also. But I do not think 
it will be possible for us to have 
hundred per cent uniform prices 
throughout the country, although it 
shall be our endeavour by various 
devices, by subsidy and other methods, 
to see that the price variations are not 
very high in different States.

Shri S. Kandappan: Keeping in view 
the low level of production of food-
grains this year, I would like to know 
whether the Government have made 
any additional efforts, or contemplate 
taking so m e  additional steps, to in-
crease the availability of foodgrains so 
as to meet at least the minimum re-
quirements of States like Kerala, 
Madras and Bihar.

Shri Annasahib SMnde: As the hon. 
Member has rightly mentioned, the 
food situation this year is really diffi-
cult because of the severe drought 
conditions in Eastern UP, Bihar, parts 
of Rajasthan and Madhya Pradesh. 
So, we will have to redouble our 
efforts to secure as much quantity as 
possible internally from our own pro-
duction. That is the very purpose of
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convening a conference of the Chief 
Ministers. We are thinking of enlist-
ing the co-operation of the Chief 
Ministers in ensuring that the largest 
quantity is made available by each of 
them to overcome the difficulty.

Shri Dsmanl; May I know whether 
the question of cash crops like cotton, 
sugarcane, groundnuts and other 
things, will also be discussed in the 
Chief Ministers meeting because they 
also are in short supply?

Shri R. Umanath: Cotton is not 
food.

Shri Demani: They are cash crops.

Mr. Speaker: This question is about 
the National Food Budget. Shri 
Janardhanan.

Shri C. Janardhanan: The hon. 
Minister has now stated here that 
they are going to • discuss the food 
problem with the Chief Ministers. 
That is good But the reports we 
are getting from Kerala are very 
alarming. There the whole rationing 
system is on the verge of collapse be-
cause of lack of stocks Therefore, 
will the Government take steps to 
rush food to Kerala and to reconsider 
the question of subsidy also?

Shri Annasahib Shlnde: We are try-
ing to help the Kerala Government 
as much as possible. According to the 
availability we are trying to see that 
the Kerala Government is helped to 
the maximum extent possible within 
the limitations of the Government of 
India

Shri C. Janardhanan: He has not
answered the question of subsidy.

Shri Jagjivan Earn: We are supply-
ing at present at the rate of 70,000 
tonnes of rice to the Kerala Govern-
ment. Sometimes when there has been 
delay in shipping at the other end, 
there has been some delay in the 
supply of the ittll quantity in a parti-
cular month. In that case sometimes
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we have approached the Government 
of Madras to make advances of rk e  to 
them. Hie question of subsidy will 
be discussed with the Chief Minister 
when he comes here.

Shrtmati Sharda Makerjee: From
the answer of the hon. Minister all 
that I am able to gather is that there 
has been no decision regarding the 
levy and the continuance of the zonal 
system. If the Government wants to 
procure more food and stop the flow 
of food to places where the purchas-
ing power of the people is greater thus 
leaving poor people in the poorer dis-
tricts starving, that is necessary. 
Has' the Government got any policy 
regarding the levy and the continu-
ance of the zonal system?

Shri Jagjivan Bam: The suggestion 
of the hon. Member will be kept in 
view

Shrimati Sharda Makerjee: It is not
a suggestion. I want information 
from the Government regarding the 
continuance of the levy system and 
the zonal system.

Shri Jagjivan Ram: So far as pro-
curement is concerned, levy is one of 
the methods of procurement. In the 
matter of procurement it will have to 
be left-  to the State Governments to 
have one or the other method of pro-
curement.

Shri P. C. Adichan: May I know
whether there was a breakdown in 
the supply of rice to Kerala in Decem-
ber 1966 causing great suffering to 
the people of Kerala-, if so, who was 
responsible for that?

Shri Annaaahib Shlnde: We have al-
ready submitted that we are trying to 
supply on the basis of availability 
with the Central Government.

Mr. Speaker: Next question. Shri 
Samanta.

Shri Tenaeti Vbhwanafkuun: Sir, you 
look either to that side or to this side, 
not tocthe centre.

Mr. Speaker: I  will look to this 
side also.




